List of cases in which Electronic Service of process has taken place during the month of July 2022

Court District Case No. Petitioner Name VSAdvocate Date ofDate
Respondent Name Registration Electronic
Service

Process

n EH SANJEEVICENTRAL
UMAR

AGGARWAL,
IDISTRICT JUDGE
(COMMERCIAL
COURT)-01

> [SH. RAJNEESHICENTRAL _ |NIL
KUMAR GUPTA DJ
COMMERCIAL
COURT, THC

3 SH. PAWAN KR.CENTRAL INIL

JAIN, DISTRICT]
JUDGE,
(COMMERCIAL
COURT)-03, TIS
HAZARI COURT,
DELHI

9 MS NISHA SAXENA,CENTRAL INIL
DISTRICT JUDGE,|
COMMERCIAL
COURT-04

= [SH. ASHWANICENTRAL  |[NIL
KUMAR  SARPAL,
DISTRICT JUDGE,
COMMERCIAL
COURT-05

6 SH. PARAMJITICENTRAL INIL
SINGH, DISTRICT]
JUDGE(COMMERCI
AL)-06, CENTRAL




District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

SH. DINESH|
BHATT , DJ|
(COMMERCIAL
COURT)-01
8 MS. HEMANIWest INIL
MALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL
COURT)-02
o MS. SANTOSHINEW DELHI [NIL
SNEHI MANN,|
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

1o [SH. GURVINDERNEW DELHI

PAL SINGH,

IDISTRICT JUDGE,

COMMERCIAL OMP [FINVASIA

COURT-02 (COMM.) [SECURITIES PVT. LTD} £0.01.2022 06.07.2022

18/2022 VS. MANOJ KUMAR

M/S. DELHI CABZ

CS (COMM. AND SERVICES PVT,

ILTD. VS. M/S| 02.03.2022 06.07.2022
251/2022 |\ HEJA DEVELOPERS
IPVT. LTD.
SUKHBIR SINGH|
CS (COMM.JRANDHWA VS. |
31/2022  IMANJIT SINGH 06.06.2022  [08.07.2022
RANDHWA

M/S. GLOBE GROUND
INDIA PVT. LTD. VS.
GIROMY SAMONI INC.

CS (COMM.
421/2022

09.05.2022 08.07.2022




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

()

()

M/S. GLOBE GROUND)
CSI/(S(%I\;IM‘ INDIA PVT. LTD. VS. | 09.05.2022  |08.07.2022
M GIROMY SAMONT INC.
UNION BANK OF
CSQ/(SSZ{\;IM' INDIA VS. M/S. YASHE 00.06.2022  08.07.2022
P7 PRINTERS
ATS GLASS
CS (COMM.)SOLUTIONS LTD. Vs
500/2022  |AL SAPPHIRE FACADH 04.07.2022  08.07.2022
PVT LTD
ATS GLASS
CS (COMM.YSOLUTIONS LTD. V§ i ora00s 8070000
500/2022  |AL SAPPHIRE FACADH 4.07. .07.
PVT LTD
M/S UNFREIGHT]
MOVERS PVT. LTD. Vs
C(S, ESOOQ%M M/S WINSOME YARNS- 00.04.2022  [11.07.2022
307 PVT LTD LIMITED)
AND ANR
M/S UNFREIGHT]
MOVERS PVT. LTD. V§
Cg ;gOOxM M/S WINSOME YARNS- 00.04.2022  [11.07.2022
307 PVT LTD LIMITED
AND ANR
HOUSING
CS (COMM.)DEVELOPEMENT i - oo0ms ho.oma00m
504/2022  [FINANCE CORP LTD 5.07. .07.
Vs VIKAS TIWARI




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate )

Registration Electronic

Service o
Process

HOUSING
CS (COMM.)DEVELOPEMENT
594/2022 [FINANCE CORP LTD[ 05.07.2022  [12.07.2022
Vs VIKAS TIWARI
OMP FINVASIA
(COMM.) [SECURITIES PVT. LTD} £20.01.2022 12.07.2022
18/2022 VS. MANOJ KUMAR
AGILENT
CS (COMM.)TECHNOLOGIES
604/2022 [INDIA PVT LTD Vs KJD| 08.07.2022  14.07.2022
PHARMA PVT LTD
ANSHUMAN  GUPTA
Vs REDICON
flS /(20(21\241\/[' INFRASTRUCTURE = 21.01.2022 14.07.2022
4 AND HOUSING PVT]
LTD
ANSHUMAN  GUPTA
Vs REDICON
ICIS /(QCOOQI\Z/IM' INFRASTRUCTURE = £21.01.2022 14.07.2022
4 AND HOUSING PVT]
LTD
SMT. KALPANA
KHANDELWALPROP.
CcS /(Sgé\gM M/S. COLORVISTA Vs 00.06.2022  [18.07.2022
P75 M/S. NIKI INFOTECH
PVT. LTD.
HINDUSTAN MEDIA
CS (COMM.)VENTURES LTD V§ o 0r 2002 h8.07.0022
441/2022  [MUKHTAR UN HASAN 05 -07-
ABBASI




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate )

Registration Electronic

Service o
Process

[PUNJAB  NATIONAL
CS /(ggé\gM BANK Vs  ARJUN} 08.06.2022  [18.07.2022
=4 KISHOR AND ANR

PUNJAB NATIONAL
CS /(Sgé\gM BANK Vs  ARJUN} 08.06.2022 [18.07.2022
57 KISHOR AND ANR

IDELHI STATE

INDUSTRIAL
OMP DEVELOPMENT Vs
(COMM.) |[MANISH BUILDWELL- 23.05.2022 21.07.2022
79/2022 THROUGH SOLE

IPROPRIETOR MANISH]

GOEL
OMP

J K ENTERPRISES Vs
(COMM.) UNION OF INDIA - 17.05.2022 23.07.2022
75/2022
OMP

J K ENTERPRISES Vs
(COMM.) s 17.05.2022 23.07.2022
6/2022 [UNION OF INDIA

BELAIR TRAVELS AND|
C(S)O(/(;(c))gle' CARGO P. LTD. VS. | 25.03.2022 27.07.2022
i KOREAN AIRLINES

M/S. PRAKASH|

IMASALA CO. PVT|
CSSES&%M' ILTD. VS. M/S- 25.04.2022 28.07.2022
57 BHARAT FOODS ANDY

BAVERAGES PVT. LTD,|




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate )

Registration Electronic
Service o
Process

T V TODAY NETWORK
5825(2:821\21\4‘ ILTD. VS. PROFILIAD} 21.02.2022 20.07.2022
3 MEDIA PVT. LTD.
RAMANLAL
OMP RAGHUNATHMAL JI|
(COMM.) WJAIN VS. M/S. BIG- 05.05.2022  [30.07.2022
ho7/2022 |CELLO (INDIA) PVT|
LTD.
11 [SH. SANJIV JAIN,NEW DELHI [NIL
ILD. DISTRICT]
JUDGE (COMM.)-03
2 SH. PREM KUMARSOUTH INIL
BHARTWAL,
IDISTRICT JUDGE
(COMMERCIAL
COURT)-01
13 |[SH. VINAY KUMARSOUTH
IKHANNA, DISTRICT]
JUDGE
(COMMERCIAL
COURT)-o02 BANK OF BARODA V§
CS;SSMM')IMR. BHARATSIEE;?E{IALI 23.02.2022 01.07.2022
M BHUSHAN BABBAR
M/S. DARSHANO|
ICS(COMM.) JAGRO VS M/S. LIQUID|
b89/22 ENTERTAINMENT ANIS MOHD. [02.05.2022 |01.07.2022
IAND ORS.




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate )

Registration Electronic

Service o
Process

M/S. DARSHANO

sz/chM') AGRO VS YELLOWANIS MOHD. [02.05.2022 01.07.2022

9 GINGER AND ORS.

CS(COMM.) [ICICI BANK LTS. VSDEEPAK

b55/21 PAWAN KUMAR KAUSHIK 16.08.2021 02.07.2022
M/S. DYNAMIC MKTG,

CS(COMM.) [SOLUTIONS VSAMAN

235/22 THREE ACES GLOBAIRASTOGI 12.04.2022  [02.07.2022
[LOGISTICS PVT. LTD.

CS(COMM.)YICICI BANK LTS. VSDEEPAK

b9/20 MEERA DEVI USHIK £26.02.2020 [02.07.2022
CANARA BANK VS

CS(COMM')IPRINCE JEWELLERSANSHUMAN 09.02.2022  [02.07.2022

14/22 AND ORS SRIVASTAVA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate )

Registration Electronic

Service o
Process

CS(COMM.)1ICANARA BANK VSANSHUMAN
15/22 RAM SUNDER SRIVASTAVA [09-02:2022  [02.07.2022
TFFCO-MC CROP
IENCE PVT. LTD.
4Cf2(/C201MM) igL II\,IEGUXTSAMABXSS(SEI%i?‘AM 08.12.2021 05.07.2022
[KRISHI UNNAYAN|
SAMITI LTD.
VISAGE BEAUTY &
HEALTH CARE PVT,
Sjg(/jg)é\/lM) LTD. VS M/S. VngT?TI;AV 18.04.2022 05.07.2022
BEAUTY (INDIA) AND
ORS.
M/S. STALLION VS|
CS(COMM.) [M/S. FRIENDS AUTOROHAN
348/22 (INDIA) LTD ANDBHAMBRI  p-05-2022  [08.07.2022
ORS.
SYSTEMAIR INDIA|
[PVT LTD VS
CS(COMM.) CONSULTANT PUNIL KUMARH.05.2022 11.07.2022
308/22 COMBUSTION SHARMA
[ENGINEERS




District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS(COMM.) |[CANARA BANK VSANSHUMAN

322/22 VIJAY KR. AND ANR. [SRIVASTAVA [f1:05-2022  [11.07.2022

ANJU SEHGAL VS
CSDJ/411/21]REGENT TRADINGAMIT KUMAR [13.09.2021 13.07.2022
CO.

csccomy) DA A1 V5 Kt o
242/20 MUNJAL

AND ORS.

14.09.2020 21.07.2022

CS(COMM.) [SURAJ PRAKASH VS

b0/20 TAMANNA GUPTA AJAY KKUMAR}18.01.2020 21.07.2022

CS(COMM.)YICICI BANK LTD. VSICHETNA

37/22 SATPAL SHARMA BHALLA 16.02.2022 22.07.2022




Date ofDate )
Registration Electronic
Service o

Petitioner Name VSAdvocate
Respondent Name

District Case No.

Process

M/S. BALAJI
CS(COMM.) PRECISION WORKS VSPRAMOD 27.05.2022 22.07.2022
329/22  |\RCOTECH LTD. PANDEY
CS(COMM.)fCANARA BANK VSANKUR
82/22 NAVEEN BHANDARI |AGGARWAL [07-03:2022  123.07.2022
[FFCO-MC CROP
SCIENCE PVT. LTD. VS
CSESSMM) GOPALPUR SAMABAYgZII%]iII{JAM 02.02.2022  [23.07.2022
° KRISHI  UNNAYAN
SAMITY LTD.
[FFCO-MC CROP
CS(COMM.)1SCIENCE PVT. LTD. VSSHUBHAM
17/22 PAPPU BEEJISAIGAL 090.02.2022 23.07.2022
BHANDAR
M/S. RATTAN SINGH
BUILDERS PVT LTD
CISO(%OOMM.) VS M/S. SURAJ|GEETA SATIJA[20.10.2020 23.07.2022
i INDUSTRIAL  AND
PUMP AND ORS.




Date ofDate )
Registration Electronic
Service o

Petitioner Name VSAdvocate
Respondent Name

District Case No.

Process

VINAYAK
[ENTERPRISES VS
ggg%lMM) BLUE LEAF%YJII\I/}IQEH 03.06.2022  [25.07.2022
CORPORATION AND|
ORS.
M/S. SILVERLINE
LABORATORIES PVT,
g(s)ﬁggMM.)lLTD' Vs MR-%%%N 05.03.2022  [28.07.2022
JITENDRA
ISEHRAWAT
[UNION BANK OR
(2325(2:10 MM')HJSI;I{?I{?KAKS INDIANINDU KAUL  |i7.03.2022  |p8.07.2022
FOUNDATION
IM/S. ZELLEVEN
ILIFESCIENCE
glstg?2O2MM) PRIVATE LIMITED ngﬁxvﬁ\lj A 00.03.2022  [28.07.2022
M/S. TEAJAS PHARMA
AND ORS.
CS(COMM.)lCANARA BANK VSANSHUMAN
06/22 SHISH PAL SRIVASTAVA [P1:03:2022  [28.07.2022




4y [SH. UMED SINGH,|

IDISTRICT JUDGE
(COMMERCIAL)-01

District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

SOUTH-EAST]|

15 [MS. VINEETASOUTH-EAST|NIL
GOYAL, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-02
16 [SH. SANJAY[EAST CS-49/2022 M/S S.S. MOTORS VSM.I MALIK 07.03.2022 12.07.2022
SHARMA-I IMARUTI JAMBAG]
IAND ORS.
CS-156/2022]MRS. SURESH BALAVIRESHWAR [31.05.2022 13.07.2022
VS  MRS. MEENATYAGI
SHARMA
17 [MS. BARKHAINORTH- INIL
GUPTA, DISTRICTEAST
JUDGE,
(COMMERCIAL
COURT)
18 |MS. NIVEDITA ANILShahdara INIL
SHARMA
19 |MS. SUKHVINDERShahdara INIL

IKAUR




District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o
Process

SH. GURDEEPNorth-West
SINGH, DISTRICT]
JUDGE
(COMMERCIAL)

21 SH. VIRENDERNorth INIL
BHATT, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)

b2 [SH. PANKAJ GUPTA,SOUTH NIL
DISTRICT JUDGEWEST
(COMMERCIAL)

Total 53




	Form-3

